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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

PhoneNo.020-25811694
FaxNo. 020-25811701

To,
('l ) Chief Officer,

Pune Cantonment Board,
Pune.

Jog cenh€.3'd Floof,

Old-Pune MumbaiRoad,
Pune- 4i I003\!7/

"Yo!. Seaice is our D!ty"

(2) SSO Cantt,
: Station Cell,

HQ, DM & G Sub Area, Pune
Pune- 411001.

Sub: Non-Compliance of Solid Waste Management Rules 2016.
Ref: 1) Visit of the Board officials MSW disposal site on 281412026

2) Proposal for legal action submitted by Sub Regional Officer, Pune-ll
vide no. 290426007, Dtd. 2W4nO26.

AND WHEREAS, it is obligatory on the part of every local body, operator of the
facility or any other agency responsible for processing and disposal of solid waste, to comply
with the provisions of the Solid Waste Management Rules, 20'16. AND WHEREAS, lt is

obligatory on your part to facilitate construction, operation and mainienance of solid waste
processing facilities and associated infrastructure on your own or with private sector
participation or through any agency for optimum utilization of various components of solid
waste adopting suitable technology and adhqring to the gujdelines jssued by the Ministry of
Urban Development from time to time and standards prescribed by the State / Central
Pollution Control Board.

AND WHEREAS, it is obligatory on your part to collect, segregate and dlspose of
scientifically at authorized site of the l\4SW generated from your area.

AND WHEREAS, Hon'ble NGT Matlet in OA 4212026 the Board official visited the
site at 6, Queens Garden Camp Area Pune on 2814/2026 and observed that, you have not
provided proper collection, segregation and treatment with scientific disposal facility, hi/o
numbers of Garbage buckets were observed at site parily filled with plastic bottles, plastic
material, Parts of trees/ plants and leaves etc. and some burnt papers with ash were also
observed laid down near trees and Garbage Buckets and not carried oLit cleaning regularly.

AND WHEREAS, it has been observed that, you have failed to comply with the
provisions of the Solid Waste (Management) Rules, 2016. NOW THEREFORE, you are
being issue non-compliance letter to comply with the provisions of the Solid Waste
l\4anagement Rules. 20 16.

You shall submii your action taken report and reply to ihis non-compliance letter
within a period of 07 days, failing which, Board will proceed for further legal action without
giving you further notice / opportunity, which please note.

Copy Submitted for information to :-
1) Joint Dhector (WPC), M.P.C. Board, Mumbai.
2) Regional Officer (HQ), [/].P.C. Board, Mumbai.
3) Law & PolicyDiv. M.P.C. BoardMunibai.

Copy to- The Sub-Regional Officer, M.P.C. Board, Pune-ll :- You are directed to serve this
leiter and keep the follow up and report the compliance from time to time.

2,6o+ 4-Ft3- ot>6

For and on behalf of M.P.C

abasaheb Kukade)
Regional Officer, Pune
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